0\

myself, my spouse and dependants*:

A.

given)

Year.2 0225230

LKl vaaokl Dears......., sonfdayghter/wie of Ramn 3a3ug. Bagm

v years, belonging to Bﬂz.o.kmmgx@.i.j?.hulmm..,.ﬁm-u(suovqt-
service and presently working as Qﬁ.\cme.f\%%w&qm\k (.%,E.WS'.TL.I\[.;A’:&Q‘!\S&EM Spactana

give herein below the details of the assets (immaovable, movable, bank balance, etc.) of

(Assets in joint name Indicating the extent of joint ownership will also have to be

sr.
Na,

Degeription

Seif

Spouse

()

Cash

Name(s}

e

Dependant-1
___Name

Dependant-2
Namn

Dependant-3
Na

—

—

(if)

Depaosits In
Banks, Financial
Institutions And
Non-Banking
Financial
Companies

2000

90 005f;

(ill}

Bonds,

Debentures and
- Shares in

companies

(Iv)

Other financial
institutions,
NSS, Postal
Savings, LIC
Policies, aetc

(v)

Motor Vehicles
(details of
make, etc.)

(vh)

Jewellery (give
details of
weight and
vaiue)

Gold - 29am

Gilvee v

{viiy |

Other assets,
such as values
of claims /
interests

Note: Value of Bonds [/ shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per sooks in the case of non listed

companles should be given, ‘
* Dependant here means a person substantially dependent on the income of the

employee,




Datails of Iimimnoy
[Nate: Pro

also have to be Indicated]

RETa i__."r-.:r:.".'. .
rties in joint ownership indicating the extert of joint ownership will

Sr.
Mo,

Description

i

Spouss | Dependaft-1
Hame(S) | _Name

Dependant-3 |
Efc. Name

Bependant-1
HName

(i)

- Agricuitural Land

- Location{s)

- Survey number(s)

- Extent (Total
measurement)
~Current market value

(i

| measuremant)

Non-Adgricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total i

-Current market value

(i}

Buildings {Commercial

and residential)
Location{s)

- Survey fdaor
number(s)

- Extent (Total
measurement)

- Current myarket
wvalle

()

“Houses / Apartments,
ete. ; S5

- Extent (Total

~ Lacation{s)
- Survey fdoor
number(s) .

measurement)
- Current market
value

(v)

- Others (such as

interest n property)

—

(2}

institutions and government dues:-

1 glve herein below the detaits of my fiabilities / overdues to public financial

[Note ; Please give separate detaile for each itam)

Sr. Description Hame & address of Bank / Amount outstanding as
No, Financlal Institutions(s) / -1, v S -
Department (s)
(a) (i) Loans from Banks il
{ii} Loans from financial
institutions e
{iil) Government Dues:
{a) dues to departments
‘dealing with government s —
accammadation
(b} dues to departments
dealing with supply of ol e o
water s
{c) dues to departments
dealing with supply of
electricity S e e




(d) dues to departments
dealing with telephones

(e} dues to departments
dealing with gavernment
transport (including
_aircraft and helicopters)

(f} Other dues, If any

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year upte
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]

A2zPD 1414 D

(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed,]

(lii} Sales Tax [Only in
case of proprietary
business}

—

(iv) Property Tax

C.  Personai Detaj|

GPE/CP

F/PRAN No,

Gender -

Date of Birth =

Class/Group L
Cadre

Haome District

PTS/BiB- 99y ]
[E_]mm
O8] A1 S E]3

(DD/MM/YYYY)

C | e
[Peoh/O#rCQ Ao Aean)- . _ i o

(Full Name e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Blhar Secretarlat Service ete.)

PAT QR

I hereby declare that the above details are tme ta B:e best of my

knowledge and belief,

-----------------------

Date;,. !-?.3.[1?.?:( 2012

Note;

SHNAtUre 5 i iaaniiart -,
Name of Employee: KMl"’V\Q\’“’\\b t._\fl
Designation: O .&%.AQ.E. ﬁ’\'*i""\‘&a-\"\h— ‘
Department: ¥4 Ao Vﬁ\fm’@"\ S’\"éd’\o\

Please sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



